
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Misc Application ion disposed of cases No. 135 of 2024 

IN 

O.A. NO. 587 OF 2023 

IN THE MATTER OF 

 Krishna Kumar Ram   ……… Petitioner 

VS 

 State of Bihar &ors   ……. Respondent  

INDEX 

Sl no. Annexure Particulars Page no. 

1  Report on behalf of Respondent 

No. 03, Superintendent of Police, 

Bagha. 

 

 

2. Annexure-1 A copy of the letter no. 03, dated 

05.01.2025. 

 

 

3. Annexure-2 A copy of the letter no. 

457/mining, dated 07.03.2025. 

 

4. Annexure-3 A copy of the Inspection Report 

of Joint Inspection held on 

14.03.2025. 
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